
09.02.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1.CRL.A.1000/2017 PRAHLAD DHRUVA BHAGAT ,ASHNA BHAGAT
VS STATE RADHIKA KOLLURU

2.CRL.A.1104/2017 DEVANAND @ DEVA AZHAD QAYAM,RADHIKA KOLLURU
VS STATE

COURT NO. 36 
HON'BLE MS. JUSTICE INDERMEET KAUR

1.CRL.A.549/2011 NARESH KUMAR R.D.CHAUHAN,NEELAM SHARMA
VS STATE

COURT NO.15  
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.30 PM

1.RFA 828/2015 SUSHILA GIRI DINESH KUMAR GUPTA,VIDIT GUPTA
VS NITISH KAUSHIK HARLEEN SINGH,MANISH SHARMA

SANJEEV SHARMA,SHARAD ARYA

2.RFA 386/2017 NARESH KUMAR BANSAL RAJEEV AGGARWAL,ANKIT GUPTA
VS TRIMURTHI HIGHTECH CO
PVT LTD & ANR

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 02.15 P.M.

1. RFA 776/2016 SATISH KUMAR BATRA SANJEEV SHARMA, MANISH VASHISHT
CM APPL. 36696/2016 VS. HARISH KUMAR BATRA SAMEER VASHISHT, TRISHA NAGPAL
CM APPL. 12784/2017 & ORS.

HIGH COURT OF DELHI                            
8th February,2018                              REGISTRAR (LISTING) 



09.02.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

34. O.M.P. 1588/2014          M/S PRESTRESS WIRE INDUSTRIES ANKIT ANANDRAJ SHAH, VIVEK R
    I.A. 13715/2017           Vs. M/S UPPAL BUILDERS PVT   MOHANTY, PRIYADARSHINI PATNAIK, 
                              LTD                          L.B. RAI, SYED KAMRAN

ALI, BALAJI SRINIVASAN

35. O.M.P. 2/2018             SUMER ARORA                  RAKESH KHANNA, PAVAN KR.          
    I.A. 486/2018             Vs. MANOJ KUMAR & ANR.       CHATURVEDI, A.B. SINGH,

SHEFALI JAIN, SEEMA RAO, BUSHEE
KEZUM, A.K. SINGLA, PARMANAND
YADAV                             
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